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Pending Applications from Keralg

79. SHRI K. KUNHAMBU: Will
the Minister of INDUSTRY be pleas-
ed to state.

(a) the total number of licence
applications from Kerala pending
sanction witi1 the Ministry; and

(b) the steps taken to clear these
applications ?

THE MINISTER OF INDUSTRY
(SHRI BRIJLAL VERMA): (a) and

(b). Out of the industrial licence
applications for Kerala received till
31st March, 1977, 14 applications are





